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SHRI Y. B, CHAVAN: Some boats 
WCRI attached and forroited alao from 
amonl them. Most of the people were 
prosecuted In the court of law. Some of. 
them are still uuderloinll imprisonment 
whiie some had been repatriated after com-
letion of their imprisonment. Some perSODS 
are ablconding. It is quite possible that 
some of them might have gone back and 
otbers must be baying some sort of protec-
tion' from the local people. The State 
Governmenl is pursuinll the matter. enerp-
ticai1y and that is exactly what 1 said. 
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SHRI Y. B. CHAVAN: We have got 
good experience of the armed in6itration 
by Pakistan. We know what they did in 
Rajasthan last time as also In, Kashmir. 
Naturally we have to be very vigilant about 
it. I can assure' the House that we are 
keepinl a close watcb on the situation 
there. We have to keep tbe same walc:h in. 
A.sam Tripura and olher places also. 

SHRI HEM BARUA: At that timo 
you were tbe Defencc Minister. Now you 
are the Home Minister. Do you keep th, 
same visilance ? 

SHRI Y. B. CHAVAN: Vililan.cc i. 
kept by the Home Mini~try • 

SHRI MANIBHAI J. PATIlL: Last 
time when the question came up, Ibe han. 
Minister was pleased to reply that .om~ 
persons were arrested and they wero being 
interrogated. Recently, there was a report 
in the newspapers that 24 or 2S boats 
which ware captured were released .s a 
loodwill leature. Now tbat Ibe Minister 
says tbat they were released, is it a fact 
tbat they were also released as a goodwill 
leslure ? 

SHRI Y. B. CHAVAN: NOI a 1004-
will lIesture. Bul I have no detailed Infor· 

- malion and so I do not want 10 Bn.swer 
Ihis question. I have not 80t information 
about the ,boats . 
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(~) ~ mm:·1flIT t ? 
THE MINISTER OF HOME AFFAIRS 

(SHRI Y. B. CHAVAN): (a) to (e) • All 
the political parties represented in Parlia-
ment have been requested to participate 
in the National Intelration Council which 
is ellpected to review problems also posed 
by rccrudescence of Communalism and to 
make appropriate recommendations. 
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SHRI Y. B. CHAVAN: The infor-
mation that I have lot from the Primo 
Mistister's Secretariat is that' aU the politi-
cal parties recoanised in Parliament have 
b ... invit8d. 
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SHill Y. B. CHAVAN: Whatevcr 
.polHlcal parties are reeoprised In Parlia-
_, were inviNd. -
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SHRI Y. B. CHAVAN: I will have 
to act that information. 
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SHRI Y. B. CHAVAN: The enquiry 
commission is looking into the communal 
incidents. But it is wrong to say that only 
the miaorities start the trouble; it ia very 
unfair to say so. 
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SHRI INDRAJIT OUPTA; Jt is 
bcyOlKl CODtrCMrsy that l:01DlIIuualitlm; 
whercvor and wbichcvor l!Iuarter it mao 
come from is sometbiDa whicb cVCI')'oa.. 
should condemn. A few days ago a coJlo-
ference of parliamentarians took place in 
Dell1i Bpinst cOllHllUDlllism and certain 
remarks were mado by Mr. V. C. Shukla 
aDd they _re report~ ia the' Pre... In 
view of _ those _aria I waut to know 
from the Home Minuter cBleBOricali1' 
.. hccher it Is the Oowmment·s."lew-er,agt 
thouth C8IIIIIlWI&litm wberever It ilia" 
come froID .bould lie CDDd..me4, MY.t'" 
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less communalism patetised and prcched 
by the majority community is the main 
dangeT at the. moment. In view of the con·" 
fu~ion created br Mr. Shukla'. remarks, I 
wa~t to know whether it is the view of 
the Government. 

tHE MINISTER OF STATE IN THE 
MINISTRY OF HOME -AFFAIRS (SHRI 
VIDYA CHARAN SHUKLA': Sir, since 
a reference has been made to my speech 
there, J may say that while speaking at 
tbat convention I stated .that certain politi-
cal ·parties including my own at times enter-
cd into alliances with communal parties 
in this country and this has given them a 
mark of some respectability and an oppor-
tunity to infiltrate into the ranks of public 
servants. This is somethting whicb is not 
correct and this is apinst tbe interests of 
tbe country. And this, I said only as an 
additional point. I tlid not say that this 
was the onty tbinl 'that was responsible 
for such a thins. but this was one of the 
factors wbich led to tbe spreadinll of 
communal atmosphere in the country. 

SHR) INDRAllT GUPTA: 51r, tbis 
is not a reply to my question. I wanted 
to know whether it was tbe Government 
of India's, or the Home Ministry's view or 
not. 

SHR) VIDYA CHARAN SHUKLA: 
I have clarified my part of tbe speecb. 

SHRI Y.B. CHAVAN: I did not 
answer the question directly because I 
thoulht Sbri Sbukla should clarify it. Now, 
I quite agree with the bon. Member that 
communalism, wherever it exists, needs to 
be condemned certainly. It is the respon-
·sibility of the majority community to see 
that they do not suffer from communalism, 
bee_use that is tbe most danlerous part of 
it. This· i. exactly what Shri Indrajit 
GuPC.·WUltl to emphaile, and l .. roe with 
it.-" 

SHRI P.VENKATASUBBAIAH: 
Since communal disturbance or tbe com-
munal virus tbat is. spreading amonl tbe 
various communitill has cndanlered tbe 
very integrity of our country, may I know 
wbetber·the hon. Home Minister will be 
able to .tell us tbat tbis comDiunal virus is 
jIeinI takCD sdvantaae of by certain politi" 

cal parties· and tbis has erupted into cl>auvi-
nism of the worst type, and in "thiS connec-
tion, may I know wbether tbe hon. Home 
Minister has considered tbe desirability of 
banning the comlDunal parties in this 
country? 

SHRI Y. B. CHAVAN: If it is 
necessary to ban any political party, cer-
tainly Government will have to tbink of it 
at tbat time, but personally I do not tbink 
in terms of banninl political parties. 
(/lIIerruptioll) 

SHRI P. VENKAT~SUBBAIAH 
Not only nomenclature but in content. 

SHRI Y: B. CHAVAN: It is merely 
nomenclature; i£ he wants to ban tbem, 
then tho nomenclalure can easily be chan-
ged. It is not nomenclature tbat matters; 
it is really the programme of the political 
party tbat matters. 

AN HON. MEMBER: In is the 
heart tbat matters. 

SHRI Y. B. CHAVAN: Yes; at 
present there is no question of banning . 
any political party. If it comes to that 
certainly Government will not hesitate_ 

SHRr JYOTIRMOY BASU: It view 
of the fact most of the communal riots 
during the last one year-and tbese politi-
cal riots-bave been engineered by the 
majority communities and in particular, by 
tbe two political parties, namely. the RSS 
and the Jan Sangh, to do atrocities on the 
minority communities, may I know .. bat 
steps Mr. Chavan proposes to take to pro-
tect tbeinterests of tbe minority communi~ 
ties and ensure security in the COWltry? 
( Interruptions) 

.n ~ tmmiI': ~ tl 
...... (~) ...... ~<{if fiRrit 
m IIiUlfT ? 

SHRI Y. B. CHAVAN: r tbink Shri. 
lyorimoy Basu-l am afraid-is Ireadinl 
on very daDlcrous &roune!. (/ilJllr'upt~) 



Let us aU take tbe position that it is wron, 
to ban political parties. 
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SHRI Y. B. CHAVAN: It is not a 
question of Government keeping record. 
You can judge a political party's commu' 
nalism by other ways - by its pro,ramme, 
propaganda and its actions. I do not keep 
a list like tbat. 

SHRI RAMAVATAR SHASTRI-rose 

MR. SPEAKER: You must wait for 
your cbanco. . By sbouting, it is not possi-
ble. Everybody must get an opportunity; 
not only you. Tbe oCbers also are Mem-
bers. 

SHRI N. K. SOMANI: About a 
month ago, I had brougbt to the attention 
of the bon. Education Minister certain 
very disturbing developments in tbe campus 
of tbe Banaras Hindu University and I 
had also brought a specific instance to tbe 
notice of the Education Minister tbat a 
Muslim student, according to the best of 
my .information, was not only Iyncbed but 
murdered in cold blood, and asked whetber 
any information was available with the 
Govemment of India. He bad promi~d 
at tbat tim: tbat the m~tter would be 
referred to tbe Home Minister. May I 
know wbetber tbe Govemment bas taken 
any action noi only to investi,ate tbis 
matter but to take effective steps so that 
tbis demon of communalism al least does 
Dot aIDict our youq students 7 

SHRI Y. B. CHAVAN: Yes, Sir. The 
Education Minister bas forwarded it to 
me-tbe letter written by tbe bon. Member 
and I am baving enquiries made about it. 

SHRI N. K. SOMANI: One monlb 
for InvClltllalion into a case of murder. It 

has t"ken one month for letting the answer 
from the han. Education Minister; he 
said about a monlh ago that he was look, 
in, into the maUer. Wby does it tak" 
several months to look into sucb matters ? 

SHRI Y. B. CHAVAN: According 
10 you also the whole Ihing was not gone 
into for three months. I must first of all 
find out whether it is a fact, and therefore 
it is certainly taking time. 
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tl 
SHRf Y. B. CHAVAN: Tbe bon. 

Member bas expressed his view; be has 
not asked any question . 

• ~"r"p:ftit~"" fir; 
'lilt stllrr1r ~ ...,. ~ t ? 



SHRI Y. B. CHAVAN: When we try 
to go aboutit you say you do not aJII'Ce to 
it. It may also be tbat the minority com-
munity may not have a feeling that they 
are properly ti-eated and have a srievance 
that they are not properly represented in 
tbe services; we have 10 tbink about it. 

SHRI KANWAR LAL GUPTA: Wbat 
about the relevancy to the communal riots? 

SHRI Y. B. CHAVAN: It is a 
queslion of having a feeling of contenl-
menl. That sometimes gives a wrong' 
fee1iDs· 

SHRI BADRUDDUJA : want a 
cateaorical answer from the Home Minis-
ter 10 my question. In view of the seri-
ous disturbances that have taken place all 
over the country atfectinl especially and 
mainly the minority communities all over 
India. what effective steps does the Home 
Minister propose to take to deal with the 
situation, not merely to prevent tlle recur-
rence of these communal disturbances but 
to mete out punisbment to the miscreants, 
both official and nOD-ofliciai alike, and to 
lind out who are responsible for the seri-
ous atrocities endangering the lives and 
propertia, honour and liberty of the Mua-
salmans of India? 

SHRI Y. B. CHAVAN : I have 
explained all the steps we propose to take. 
We have given nOl:CSsary instructions to 
the State Governmentl giving suaestions 
aboul it. and the inve,tiptions of easel 
have been very vigorously ulldertaken and 
the coacemed people are punished. 

SHRI BADRUDDUJA: Are you 
haviDg judicial iDvestigation into the dis-
tu~ in Allababad, Meerut aad otber 
placu ? 

, 
SHRI Y. B. CHAVAN: Bven ill the 

case of Karimpnj they have theauelves 
started an enqoiry. It Is not necessary for 
us to start an enquiry. 

1Ift~~.: ~~it 
If~ fiIr ~Of it 1ii+S1C1NIjiffl" .; 
•• ~iIi-~"", mlit -~ 
1t;f\(t~1 ~~ ~.~ 

f1mn~~ .. ~t,~~ ~ 
~1~m~{(R;r~~~ ~~iIi 
1fTOfIIN ~flf 'lit ~1!'1'f fu~ ~, IlIT 
'i'{ir.i\;;r, ~ Uiil.)" nr ~ ~ IlIT ~ 
~it;;r'f~'fili am:~ ~ 

~:;f \ffilIT 1U fit; ;;~it U~_~ ~ t I 

~(J: it ;rr'f1'fT ~~ ~ flli ... 

AN HON. MEMBER: Sir. the hon. 
Member tbere is mimicking Shri Ramava-
tar Shastri. 

SHRI RAMAVA'rAR SHASTRI: Sir, 
be should be pulled up. It is wrong; I 
prute5t. He should stand up aad I&Y, 

. "Excuse me .... This is not p.1rliamco-tary. 
Wbal i8 this? 

SHRI MANUBHAI PATEL: Sir, it 
is wrong. Such a thing should" not be 
allowed. 

~ ~ ""'" : W o.:~ it ~ 
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MR. SPEAKER: You need not be 
sorry. The person who did it must be 
sorry and he must regret it. 1)"0 not take 
note of It. He will himself regret it. 'am 
really sorry. 

DR. RANEN SBN: This has come 
10 our notice more than ollce that when-
ever Mr. "Shastri gets up, because he bas 
some physical disability, certain genllomall 
from tbis side cuts joke al him. This i. 
very unfair and below the disnily of a 
Member of Plrrliamerrt. It should be lreal-
ed with contempt. 

MR. SPEAKBR:' I entirely agree. 
That is what , also said. I asked Mr. 
Sbastri not to take note of it. Tbe people 
who tried to imitate him wilt.thenuelves 
feci sorry. 
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~t~~~mit~~tl 
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SRRI Y. B. CHAVAN; Wben allega-
l'lons Ire. made by any political party 

. llIaiast another political party. I expecr 
that political party to answer Ihal. 

DR. RANEN SEN: What is this 
answer. Sir? We want to know whether he 
will make any enquiry into tbis. 

SHRI BAL RAJ MADHOK: This 
queltion of communalism is comiD, up 
apin and alain. I ,ugseeted earlier also. 
let us discuss wbat constitutes communa-
lism. who is communal. etc. This word 
is bandied about like anytbing. In this 
·country tbere' are vII,ious groups-social 
grollPs .. economic .rollps. religiolls groups. 
etc. There is a biuer group-the natio-
nal group. He is communal whl' places 
his loyalty to a lower IlrouP abovo the 
nation. Tbose people must be condemned 
outright. r challengo anybody to prove 
whether Jan Sangh keeps the interests of 
the party above the country. For UI the 
nation is uppermosl. . We are tbo only 
trlle nationalist party, I can claim. 
(!lIltrruption .• ) 

MR. SPEAKER: On Ihe /lOOI of the 
House. we cannot decide tbis question 
of ono party makin. allegations a,a.inst 
anotber party. particularly during question 
time. in a supplementary. It will lead us 
nowhere. 
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SHRI Y. B. CHAVAN: I .have 
nplained it al length. bUI ( will repeat it. 
Tbe Dayal Commission is . looking into 
nearly half a dozen communal incidents. 
Government do not propose to add any 
more 10 tbllt, beclllse 10 Ihat extent, Ihe 
report will be delayed. The scope of the 
enquiry is enou,h at present. The con-
clusions tbey woul d draw cerlainly be 
carefully studied and discussed with Ihe 
Chief Miaislers. r am not .... ilinl (or 
that report to call a conference of Chief 
Ministers. I am calling an conference of 
Chief Ministers this mo th, to discuss 
willi them the proJlem of communal ism, 
Harijans, elc. 

Deft of Idols 

·1623. SHRr R. BARUA: Will the 
Minister of HOME AFFA TRS be pleased to 
sllte : 

(a) whether any account is available 
about tbe theCI of valuable idols from tbe 
temp!os all over lodia durins the last five 
)lears viz. 1962 to 1967 ; 

(b) if so. the number of cases delecled 
and recoveries made; and 

(c) whetber behind those tlloft tbore i. 
an organised gang to trade in such idols? 
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THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS CSIlKI 

VIOYA CHAR~N SH~K1.A): Ca) to CI;I. 




